CENTRAL ADMINISTRRTIVE TRIBUNAL

ALLAHABAD BENCH

EpN.MAJ.GEN.K.K.SRIVASTAVA,MEMBER(Al

Rajesh Kumar Roy, S/o Late Srj Samir
Kumar Roy, R/o C/o Sri Surendra Mishra
Anand Nagar, Kali Mahal, ) (@),
Mughalsarai, district Chandauli,

-+ Applicant

Versus
Bipin Kumar Singh, Senior Divisional
Personneil Officer, E.Railway, Mughalsaraj
District Chandaulij .

Communication of this order. In case the
rejuest of the applicant is pot accepted g3 detailegd
Speaking reasoned order be passeg With copy

to the applicant. No costs,
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If the respondent hig

v 1t is difficult

Lo say on the basis of the materiaj o)

N record that he has
committed contempt of thig Tribunal,

The learned counsel

for the applicant, however Submitted that this Tribunal
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circumstances, it is difficult to hold that respondents
passed the order in wilful disobedience of the order.

In our opinion no case of contempt is made out.

The contemept application is accordingly rejected.

Notices are discharged. However, if the applicant is

dis-satisfied with the order, he may challenge the same

in appropriaQ\ proceedings. No order as to costs.
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MEMBER(A) VICE CHAIRMAN
Dated: 18th March, 2002
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